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DELHI LEGISLATIVE ASSEMBLY .

BULLETIN PART -1

(Brief record of proceedings)
Tuesday, 9t April, 2002/ Chaitra 19, 1924 (Saka)
No. 76

1 2.0 Question Hour:
PM  Starred Questions 159, 161-164 were asked and replied.
Replies to Starred Questions 160, 165-173 and Unstarred Questlons 85- 89
were laid on the Table.

2  3.00 Special Mention (Rule 287):

PM  The Chair ruled that the notices of Special Mention (Rule 287) given by the

following Members shall be treated as read:
/ 1. Shri Jai Bhagwan Aggarwal

2. Shri Nand Kishore Garg
3. Shri Mahender Singh
4. Shri Mohan Singh Bisht
5. Ch. Ram Singh Netaji
6. Shri Sushil Choudhry
7. Shri Veer Singh '
8. Shri Roop Chand
9. Shri Jagdish Anand
10. Shri Amrish Singh Gautam

3 3.02 Calling Attention Motion:

PM  Shri Nand Kishore Garg and Dr. SC Vats called the attention of the Minister
of Finance towards the recent 1nc1dents of deaths caused due to consumption
of spurious liquor. ; :
The Minister of Finance made a statement.

The following Members sought clarifications:
1. Shri Nand Kishore Garg
2. Dr.SC Vats
Dr. Jagdish Mukhi
335 : (Shri Ram Bhaj in Chair)
PM Shri Ramakant Goswami
Shri Mukesh Sharma
Shri Roop Chand
Shri Ram Singh Netaji
Shri Jile Singh Chauhan
Shri Arvinder Singh Lovely
10. Shri Tarvinder Singh Marvah
11. Shri Sahab Singh Chauhan
122, Ch. Shishpal
13. Shri Bheeshm Sharma
14. Shri Veer Singh
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The Minister of Finance replied.

4.05 The House adjourned for tea-break.
PM
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4.37 The House reassembled.
PM (Hon’ble Deputy Speaker in Chair)
4 Budget 2002-2003:
Discussion on the Statement of Estimated Receipts and Expenditure of the
National Capital Territory of Delhi for the year 2002-2003 was initiated by
Dr. Jagdish Mukhj.
Dr. SC Vats participated in the discussion,

.
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6.00 The House was adjourned up to 2.00 PM of 10" April, 2002,
PM i
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